Year 2021

L-Amik. Xumar Jha | coydapgiermiteot Mi. Shailendea, Noth Tha
96 BB yorrs, belonging 0 _Qib o2 leph ok vie,  Prsemely
service and presently working as ... AxSS\STELRAT \ Bibar letislabve Asiemit 'j
Secrelnpiad .
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependante*:
A,

(Assets in joint name indicating the extent of joint ownership will also have to be
given)

Description | Seif Spouse | Dependant-1 | Dependsnt-3 | Depsndant-d |
Name(S) | Name Mame | Etc Name

- 3000)] i N N Nl

3| =y

s, Somachl | o 0. 600/
Non-Banking Nil (S¥3) N N

(i) | Bonas,

N Mt Nl

(iv) | Other financlal
NSS, Postal N | Wl N3 N;! N

(v) | Motor Vehicles |5, :
ra:}aj-“*“‘ Nl Nl N3¢ Nl

make, etc.) S
4eo)

(vi) | Jewellery (give
weight and NY | Ny Nl | N Ny

(v} | Other assets,
such as values | p )i/ Nil NS N4 AL .

mkudm;m;mnwmmmvﬂmmw
mhmﬂhandmpaﬁumdﬁpumlnm:mﬂmm
companles should be given.
'mhmmm:mmmﬂwmmonmm;nfh
emplayee,



Datails of Immoyable assets
mﬁmmmmmmmmmmwwm

also have to be Indicated
[ Deseription :

i mm
= Survey number(s) rJ.U

Depondant-1
| Hame

N

“Dependant-2 | Dependant-3
__.&___ﬁ.g_{

Mu N

1
7 on-Agriaturat tons

- Survey number(s) |n) ()

Nl

N

N N

(i)

N4

N

NAd | Wi

() | Houses / Apartments,
Location(s) .
M

N

Ny Loy | v

(v) | Others (such as Nﬂl

Wy

Y5y

U,.;JJMJ

(2) I give herein below the details

nt:mruabukius.fmruuasmpuhltﬂnm

institutions and government dues:-
[Mote : Please give separate details for each item)
[ sr. N Amount outstanding as |
MName & sddress of '
Na, Mhﬂhﬂ:;jtf “'T'E'%FFIJ-
{3) 1 (D) Loans from Banks ____I(5 vioF
(3) Loans from financial e Nk 5@"“?‘,;3;‘;4{?;,
(i) Government Dues:
(@) dues to departments N A
with government H"‘"
(b) dues to departments ,
dealing with supply of N N
(c) dues to departments
dealing with supply of N N

Pk



-Mmt;
government '
(inchoding VI \PL
_aircraft and helicopters 22
() Other dues, if any Y WU
(b) (i) Income Tax including .
mm[mmm ‘
e | Mpesen | A
also Permanent -2 920 -2
1 -BRAP,
- u‘mm [ NE PJTa46q R
year upto which Weaith N N
Tax filed.]
{msuuMmi%wm :
case of proprietary N N
 business] 2
(Iv) Property Tax N N
C.  Personal Detail

GPF/CPE/PRAY No. - Lllojs405 3669

cener - CmJom

e 2
2|13 |o |[Fl1l83]|58 |2 | mommrm
Class/Group - e
Cadre -
" LAssistant |

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.,)

Heree Divtrice = [L_mABHUBANT |
:mmmmmm-ummmmuw

knowledge and belief,

Plau_?ma Designation:....... Assishant. .

ML..Q.'J.Q?:JZ&'EEJ mﬁ;buLeaei_ﬁnhV?- ks emt &1
Secletwriad , Padn a,

Note: Please sign each page of the declaration. Asset declaration forem

must be in A4 size white with
” paper computer typed (single side)



